RC/ARC Hn.EEI'JEM_E
Rakesh Kumar Sharma Vs, Roshan Lal Jain

(Through VIC Cisco-Wibex)
07.07.2020
At 12:50 PM 1o 01:00 PM

Fresen: Sh, Aridaman Singh Cheema, Ld. Traines Juugs.

51 Niin Gugta, L. Gounsel for the pettioner

hune for the regpondent

Pt argumants on the lzave o dafend apol caticn heard.

The parties zre al libery to file sunmissions on the E-mail
of the Court 'alth n 10 days,

Be lisled for orders on 1B.07.2020. A =canned COfy of
ardershes: be sent lo the Coord nater of Compater Brarch for
uploading I° on the websilp, a5 pu procedurs, !:1;

.”""
(RAJINDER KUMAR)

SCJ-cum-RC (West), THC
Delhi: 07.07.2020

Scanned with CamScanner



RCIARC No.48/2019
Dimple Oberoi Vahali Vs, K. L. Arora

(T hrough V/C Clsco Webux)
07.07.2020
At 11:00 AM to 11:09 AM

Prosunt . Sh. Ardaman Singh Cheema, Ld. Traines Judys.

Mone for tha petiticner

Sh. P K. Chammtliany, Ld. Counsal for the applicants #nd
also for the respondent.

It is subm tted by lhe Ld. Counsel that matler s pend ng
before Medilion Centre znd li<ely 1o by sollled there.

Be pul up o setllsmant, il any on 31.08.2020. A scanned
copy cf cder-sheat oe sent 10 the Ccordnator of Computer
Branch for upload ng it on the websiie, as per praceduiap.

(RAJINDER KUMAR)
SCJ-cum-RC (West), THC

Delhi: 07.07.2020

Scanned with CamScanner



CS No.7570/2016
Ramji Lal Vs, Suleman

(Threugh WC Cisco-Webex)
07.07.2020

Al 11:15 AM to 11:30 AM

Fresent | Sh. Ardaman Singh Cheemna, Ld. Trainee Judge.
SH S. 3. Mahaur, Ld. Counsel [ the plaintiff.
None ‘o the defencant.
Remaining nrgumen:s heard
Be put up for orders on 16.07.2020. The defundant is al
libarly lo file submissicns within 5 days on the E-mail of the
Court. A scanncd copy of order-shaat be seni lo the Ceordinalor
of Computer Branch fer uplcadng it on the websile, as per
procedure. .'I
i~
(RAJINDER KUMAR)

SCJ-cum-RC (West), THC
Delhi: 07.07.2020

Scanned with CamScanner



RC/ARC No.153/2017
Kumud Sethi & Ors. Vs. Raj Kumarl Babbar

(Throagh VIC Cizsn-Webex)

07.07.2020
At 12;00 Noon to 12:39 PM
Present: en_ Aridaman Singh Cheema, Ld Trainee Jucge.
Sh. Newra Yadav. Lé. Counsul fur the pelitioner,
Sh. Vibhor Garn Ld. Counsel for the responcerts no.1
and 3
Sh.  Rajsh Bawea Lo Counsel  for  remainirg
responden’s.

Par: arguments nn leave lo defend applicatien heard.

Bea tsied fur remaining arguments cn 24.07.2020 at 11:30
AM. Link be gent in advance to the parties / counsels concerned
A scannad copy of crder-sheet be sent lo Lhe Coordinator of

Computer Branch for uploading it on the webste, as per

procedure. .
|
Ll-"'

(RAJINDER KUMAR)
SCJ-cum-RC (West), THC
Delhi: 07.07.2020

Scanned with CamScanner



RC/ARC No.49/2019
Dimple Oberoi Vahali Vs. Raj Dulari Passi

(Through ViC Cisco-WWebex)
07.07.2020

At 11:00 AM to 11:09 AM
Sh. Aridaman Singh Cheema, Ld, Trainee Judge.

Presan: -
Nore for the pet liungr,

ah. P.K. Chaudhary, Ld. Counsel for the applicanis and

zlso for tha raspondent.

I is submitied by the Ld. Counsel that matier |5 periding

bafce Madistion Centre and lixely to be seftled lhore.

Be put up for settlement, if any cn 31.08.2020. A scanned

copy of order-sheet be sent o the Coordinator of Cornpauler

Branddi for uplcading it on the websile, as per pr:ur:e-t:';Tre.
(i~

(RAJINDER KUMAR)
SCJ-cum-RC (West), THC
Delhi: 07.07.2020

Scanned with CamScanner



CS No.B443/2016
Nand Kishore Vs, Heera Lal & Anr.

(Thraugh V/IC Cisco-Webex)

07.07.2020
At 11:30 AM to 11:52 AM

Present : Sh. Aridaman Singk Cheema, Ld Trainee Judge.

Sh M K. Sna‘ma, Ld. Counse! for the plaintiff,

Ncne for the deferdent no. 1.

None for the defendant ro 2.

F.A heard partly.

Be hisled for remainirg FA on 30.07.2020 at 11:30 AM.
Link ke sent in advance i the parties [ counsels concemed. A
scanned copy cf order-sheet be sent to the Cocrdinator of
Computer Branch for uplcacing 1 on the websile. as per

'
orocedure. ’(

(RAJINDER KUMAR)
S5CJ-cum-RC (West), THC
Dalhi: 07.07.2020

Scanned with CamScanner



RCA No.354/2016
Monte Chadha Vs, Manoj Kumar Bhatnagar

(Threugh V/C Cleco-Webex)
07.07.2020

AL 12:40 PM to 12;45 PNV

Proesent : Sh. Andaman Singh Cheoma, Ld. Trainee Judge.
None for the Appellant.
Sh. Sohan Lal, Ld. Couns#l for the respondent.
It iz reported by the Reader of the court thal Bs per
telephonic conversation. Ld. Counsal for the Appellant is stuck
in Hmachal Pradesh ard seeks lime to arque in this Appeal, [
same i3 not opposed.
Las!t ppportumity 15 granted.
Be listed for amumenis on Appeal on 04.09.2020 at 11:30
AM. A scanned copy of order-gsheet be sent 1o the Coordinator
ef Computer Branch for uploadngy it on thre website, as por
procecurns, ; |
»
(RAJINDER KUMAR)

SCJ-cum-RC (Wesl), THC
Delhi: 07.07.2020

Scanned with CamScanner



